77 Written Answers

ALL IND."A RADIO BROADCAST PRONOUNCING
GLLGIT AS PART OF PAKISTAN

251. SHRI LOKANATH MISRA Will
the Minister of INFORMATION AND
BROADCASTING, HAT 1T oo wHl

be pleased to s late ;

(a) whether attention of the Government of India
has been invited to a report in the Motherland of 17th
February, 1971, to the effect that in the A!l India
Radio news bulletin at 8.15 A.M. on 16th February,
1971, Gilgit was pronounced as part of Pakistan ;

(b) whether till now Gilgit has been treated as
part of occupied Kashmir by Pakistan ; and

(c) if so, whether the bulletin shows any change
in the Government's policy, and if not, why such
broadcast was made ?

THE DEPUTY MINISTER IN THE MINISTRY
OF INFORMATION AND
BROADCASTING/&@FAT WX S&TX
Har@q ® IqWET (SHRI DHARAM BIR
SINGH) : (a) Yes, Sir.

(b) Gilgit is even now part of Pakistan-occupied
Kashmir ;

(c) There has been no change in Government's
stand. The reference to Gilgit as part of Pakistan was
a mistake. The official concerned has been cauaonecl
to be careful in future.

POST AND TELEGRAPH OFFICES IN PUNJAB

252. SARDAR GURCHARAN SINGH
TOHRA Will the Minister of COMMUNI
CATIONS, ﬁm'( HHT be pleased to state :

(a) the names of Post Offices in Punjab as or.
31st January, 1971 where telephones and telegraph
facilities have not so far been provided ;

(b) the reasons for the same ; and

(c) the steps taken in this regard ?

THE MINISTER OF COMMUNICA-
TIONS,®¥T¥ HH[ (SHRI H. N. BAHU-
GUNA) : (a) to (c) The information is being

[ 27 MAY 1971

to Qtiesthns 78

collected and will be laid in due course on the Table
of Rajya Sabha.

253. [Transferred to the 4th June, 1971].
STREAMLINING OF POLICE ADMINISTRATION

254. SHRI A. D. MANI : Will t/qrg wresfi of
HOME AFFAIRS/be pleased to state : -

(a) whether Government's attention has been
drawn to the attempts made by the Chief Minister of
West Bengal to streamline the police administration in
West Bengal ; and

(b) if so, whether any proposals have been made
by the West Bengal Government to the Central
Government in this matter in so far as the Central
services like the I. P. S, and the 1. A. S. in the State
are concerned ?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME  ARFATRQ
HA@ § TFT WAT (SHRI K. C. PANT) : (a)
and (b) The Government cf West Bengal have
recently requested the Government of India to return
to them some of the I. P. S. officers on deputation to
the Government of India and in lieu of those to be
returned, they have offerred to depute to the Centre
some other officers now serving in the State. Ex-
change of officers between the State and the Centre is
an essential element in the management of the Cadre,
is a continual process and takes place in the
exigencies of service and the special needs of the
governments concerned.

Government understand that the State Gov-
ernments are presently engaged in formulating
schemes for further streamlining the police ad-
ministration in West Bengal.
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